Central Administrative Tribunal
Principal Bench

OA No.269/2011
With
OA No.270/2011, OA No.271/2011
OA No.272/2011, OA No.273/2011
OA No.286/2011, OA No.287/2011
OA No.288/2011, OA No.289/2011
and OA No.290/2011

New Delhi, this the 16t day of April, 2019

Hon’ble Mr. Justice L. Narasimha Reddy, Chairman
Hon’ble Mr. Pradeep Kumar, Member (AOA

OA No.269/2011

Ms. Sushma Nayyar,
W /o Shri Pardeep Nayyar,
Employee code No.38908

Ms. Pukhraj,
D/o Late Shri Harvy Andrws,
Employee Code No.243262

Ms. Meenu Parashar,
W /o Shri Naresh Kumar Parashar,
Employee Code No0.235871

Ms. Sushila Kumari Verma,
W /o Shri Rohtash Verma,
Employee Code No.247016

Ms. Madhu Bala Sharma,
W /o Shri Mukesh Sharma,
Employee Code No0.247032

Ms. Dorothy Toppo,
W /o Shri Joseph Toppe,
Employee Code N0.259532

Ms. Meena Sharma,
W /o Shri J.C. Sharma,
Employee Code N0.210443
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Ms. Laxmi Devi,
W /o Shri Gulab Singh,
Employee Code No0.248741

Ms. Veena Rani,
W/o Shri P.K. Saggi,
Employee code No.210451

Ms. Sneh Lata Gupta,
W /o Shri Ashok Kumar Gupta,
Employee Code N0.246886

Ms. Kripa Gautam,
W /o Shri Subhu Bhshan,
Employee Code No.229402

Ms. Sushma Sharma,
W /o Shri Depak Sharma,
Employee Code No.210419

Ms.Vidhotma Sharma,
W /o Shri S.K. Sharma,
Employee Code No0.248733)

Ms. Santosh Kumar,
W /o Shri Dharamraj,
Employee Code No0.247008)

Ms. Santhana Raju (died),
W /o Shri S. Selvaraj,
Through her husband,
Employee Code N0.210435

Ms. Nirvesh Kumari,
W /o Shri Kishori Lal,
Employee Code No.210427

OA N0.290/2011

All are C/o New Delhi Municipal Council (NDMC)

Town Hall, Parliament Street, New Delhi.

(None)

Versus

...Applicants
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OA N0.290/2011

New Delhi Municipal Council (NDMC)
Through its Chairman/Director (Personal)
Town Hall, Parliament Street, New Delhi

- Respondent
(By Advocate : Ms. Sneha Jheetay for Ms. Kanika
Agnihotri)

II. OA No.270/2011

1.  Ms. Rajesh Kumari,
W /o Shri Avtar Singh,
Employee Code No.306851

2. Ms. Kamlesh,
W /o Shri Rajindra
Employee code No.237075

3. Ms. Meera,
W /o Shri Vijay Kumar,
Employee code No0.269341

4. Ms. Ramavati,
W /o Late Shri Nanak Chand,
Employee code No.2744357

5.  Ms. Jagini,
W /o Late Ranjeet,
Employee code No.284448

6. Ms. Tara,
W /o Late Shri Ramphal,
Employee Code No0.274465

7. Ms.E.T. Kutti Amma,
W /o Late Shri P.M. Babu,
Employee Code N0.269317

8.  Ms. Rajini Devi,
W /o Late Shri Ram Kishan,
Employee Code N0.269705

9. Ms. Kekti Soni,
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W /o Late Shri Babu Lal Soni,
Employee Code N0.309270

Ms. Rajo Devi,
W /o Late Shri Puran Ram,
Employee Code No.253740

Ms. Bholi Devi

Wife of Late Shri Ramphool Meena

Employee Code No 305636)

Ms. Sarswati Devi
Wife of Shri Rampal Singh
Employee Code No 309268)

Ms. Kasturi
Wife of late Shri Neel Kanth
Employee Code No 309271)

Ms. Uma Devi
Wife of Kalam Singh
Employee Code No 306122)

Ms. Maya Devi
Wife of Late Shri Ved Prakash
Employee Code No 274473)

Ms. Rajwati
Wife of Shri Dalpat Singh
Employee Code No 279845)

Ms. Arifa
Wife of Shri Ismile Khan
Employee Code No 307576)

Ms. Mariam Mojesta Toppo
Wife of Shri Joseph Toppo
Employee Code No 269432)

Ms. Shakuntala Devi
wife of late Shri Sahib Singh
Employee Code No 306852)

OA N0.290/2011
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Ms. Nirma
Wife of late Shri Hukma
Employee Code No 278954)

Ms. Manju Khare
Wife of Shri Surendar Singh
Employee Code No 307651)

Ms. Sheela Devi
Wife of late Shri Phrechand
Employee Code No 276700)

Ms. Bhanumati
Wife of Shri Subramanyam
Employee Code No 274449)

Ms. Sheela
Wife of Shri Babulal
Employee Code No 269424)

Ms. Manju Khare
Wife of Shri Rajesh khare
Employee Code No 269359)

Ms. Shavitri Devi
Wife of late Suraj Singh
Employee Code No 307649)

Ms. Vedo Devi

OA N0.290/2011

Wife of late Shri Ramesh Kumar

Employee Code No 274382)

Ms. Ramavati
Wife of Late Shri Dhannu
Employee Code No 284381)

Ms. Heera Rani
Wife of late Shri Man Singh
Employee Code No 275299)

Ms. Satya Devi
Wife of Shri Mehar Singh
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Employee Code No 269391)

Ms. Promila Rani

OA N0.290/2011

Wife of late Shri Suresh Kumar Rohila

Employee Code No 269375)

Ms. Koushalya
Wife of late Shri Ramkishan
Employee Code No 274481)

Ms. Meera
Wife of late Shri Tikam Dass
Employee Code No 269367)

Ms. Ramwati
Wife of late Shri Raj Bhadur
Employee Code No 306079)

Ms. Ramwati
Wife of Shri Dev Pal Sharma
Employee Code No 307650)

Ms. Basanti
Wife of late Shri Mani Ram
Employee Code No 309267)

Ms. Aarti Raya
Wife of Shri Dayal Ram Raya
Employee Code No 284521)

Ms. Maya Devi
Wife of Shri Banshi Dass
Employee Code No 284555)

Ms. Santhi Devi
Wife of Shri KailashChandra
Employee Code No 229139)
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Ms. Saroj
Wife of Shri Mukesh
Employee Code No 274499)

Ms. Kusum
Wife of Shri Om Prakash
Employee Code No 210493)

Ms. Bimla Yadav
Wife of Shri Sudesh Yadav
Employee Code No 301332)

Ms. Rajwati
Wife of Late Shri Kanwar Lal
Employee Code No 274530)

Ms. Niranjan Kaur
Wife of Late Shri Amarjeet Singh
Employee Code No 250209)

Ms. Kaushalya
Wife of Shri Om Prakash
Employee Code No 274423)

Ms. Arukani
Wife of Shri Rama Swami Om Prakash
Employee Code No 286832)

All are C/O New Delhi Municipal Council (N D M C)
Town Hall, Parliament Street, New Delhi

(None)

...Applicants

VERSUS
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New Delhi Municipal Council (N D M C)
Through its Chairman /Director (Personal)
Town Hall, Parliament Street, New Delhi
...Respondent

(By Advocate : Ms. Sneha Jheetay for Ms. Kanika
Agnihotri)

III. OA No. 271/2011

1. Chandra Bhushan Rai,
Son of Shri Hriday Narayan Rai,
Employee Code No. 307211

2. Ashok Kumar
Son of Shri Hardwari Lal
Employee Code No. 306401

3. Rajender Tyagi
Son of Shri Nathu Lal,
Employee Code No. 306403

4. Ghasi Ram
Son of Shri Om Prakash,
Employee Code No. 306839

5.  Premjeet Yadav
Son of Sh. Rajender Singh,
Employee Code No. 307209

6. Mohd. Irshad
Son of Sh. Nazir Ahmed,
Employee Code No. 307210

7.  Pramod Roy
Son of Sh. Kapileswar Roy,
Employee Code No. 307212

8. Ranjeet Singh
Son of Sh. Balwant Singh
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Employee Code No. 307213

MP Tiwari
Son of Sh. Kanwar Bahadur
Employee Code No. 307214

Kanwal Singh
Son of Sh. Chhaju Ram,
Employee Code No. 307215

Jagdish
Son of Sh. Nathu Ram ,
Employee Code No. 307216

Ambrish Rai
Son of Sh. Chander Rai,
Employee Code No. 307217

B Ansari
Son of Shri MM Ansari,
Employee Code No. 307218

Niraj Kumar
Son of Sh. Kapil Dev Rai,
Employee Code No. 307220

Om Prakash
Son of Sh. Rameshwar Dayal,
Employee Code No. 307221

Sanjay Rai
Son of Sh. Yogesh Rai,
Employee Code No. 307222

Amit Kumar Tyagi
Son of Shi Vijay Singh,
Employee Code No. 307223

Balbir Singh
Son of Shri Phool Singh,
Employee Code No. 307224

Dharam Chand
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Son of Sh. Jagat Ram,
Employee Code No. 307225

Jai Murari Sharma

OA No0.269/2011 with
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OA N0.288/2011, OA No.289/2011 &

OA N0.290/2011

Son of Shri Muneshwar Sharma,

Employee Code No. 307226

Sanjay Kumar Rai
Son of Sh. Mohan Rai,
Employee Code No. 307227

Surender Kumar
Son of Sh. Dharambir Singh
Employee Code No. 307229

Rajender Mehto

Son of Shri Goverdhan Mehto

Employee Code No. 307230

Anil Kumar
Son of Sh. Radhey Shyam,
Employee Code No. 307231

Sameer Chand Khare
Son of Sh. Rajesh Khare,
Employee Code No. 307233

Goverdhan Lal
Son of Sh. Ram Kumar,
Employee Code No. 307232

Sunil Kumar
Son of Sh. Hari Chand,
Employee Code No. 307228

Soni Lal
Son of Sh. Babu Lal,
Employee Code No. 308436

Ramesh Chandra
Son of Sh. Anand Mani,
Employee Code No. 308449
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Chander Prakash Rai
Son of Sh. Dharam Raj RAj,
Employee Code No. 309045

Virender Singh
Son of Sh. Mahender Singh,
Employee Code No. 308435

Ajay Kumar Sharma

OA No0.269/2011 with

OA No0.270/2011, OA No.271/2011,
OA No0.272/2011, OA No.273/2011,
OA No0.286/2011, OA No.287/2011
OA N0.288/2011, OA No.289/2011 &
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Son of Sh. Muneshwar Sharma,

Employee Code No. 309034

Prem Ballabh Mishra

Son of Sh. Gopal Dutt Mishra,

Employee Code No. 308461

Kamal Kishore Sharma
Son of Sh. BB Sharma,
Employee Code No. 308462

Shrikant Rai
Son of Shri Purshotam Rai,
Employee Code No. 309035

Vimal Prakash
Son of Sh. Babu Lal,
Employee Code No. 308448

Gopal Ram
Son of Sh. Dhani Ram,
Employee Code No. 308457

All are C/O New Delhi Municipal Council (NDMC)
Town Hall, Parliament Street, New Delhi

(None)

VERSUS

- Applicants

New Delhi Municipal Council (NDMC)
Through its Chairman/Director (Personal)
Town Hall, Parliament Street, New Delhi
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- Respondent
(By Advocate : Ms. Sneha Jheetay for Ms. Kanika
Agnihotri)

IV OA No. 272/2011

1.  Ms. Pratibha Chauhan
W /o Shri Narender Chauhan,
Employee Code No. 209800

2.  Ms. Nirmal Kanta
W /o Sh. Rajesh Taneja,
Employee Code No. 237900

3. Ms. Tasneem Shah
W /o Sh. Late Sh. Abdullha Shah,
Employee Code No. 237900

4.  Ms. Vandana Shukla
W/o Sh. Vijay Kumar Shukla,
Employee Code No. 217580

All are C/O New Delhi Municipal Council (NDMC)
Town Hall, Parliament Street, New Delhi

- Applicants
(None)
VERSUS
New Delhi Municipal Council (NDMC)
Through its Chairman/Director (Personal)
Town Hall, Parliament Street, New Delhi
- Respondent

(By Advocate : Ms. Sneha Jheetay for Ms. Kanika
Agnihotri)

V. OA No. 273/2011

1.  Ms. Manjusha Gupta
W /o Sh. Ashok Kumar Gupta,
Employee Code No. 237380
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2.  Ms. Suman Gangal,
W /o Sh. Dharma Prakash Gagal,
Employee Code No. 217548

3. Ms. Manorma Sharma,
W /o Sh. Derender Kumar Sharma,
Employee Code No. 217556

4.  Ms. Kiran Gupta,
W /o Sh. Rajesh Kumar Gupta,
Employee Code No. 270067

5. Ms. Gyan Wati
W/o Sh. CK Jain,
Employee Code No. 242485

6. Ms. Trishla
W /o Sh. Jai Pal Singh,
Employee Code No. 272386

All are C/O New Delhi Municipal Council (NDMC)
Town Hall, Parliament Street, New Delhi

- Applicants
(None)
VERSUS
New Delhi Municipal Council (NDMC)
Through its Chairman/Director (Personal)
Town Hall, Parliament Street, New Delhi
- Respondent

(By Advocate : Ms. Sneha Jheetay for Ms. Kanika
Agnihotri)

VI. OA No. 286/2011

1.  Ms. Randhir Singh,
S/o Late Shri Kure Ram,
Employee Code No. 260696
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Mr. Rajesh Kumar Sharma,
S/o Late Sh. Jai Bhagwan,
Employee Code No. 260737

OA N0.290/2011

Mr. Mahender Singh Shokeen,

S/o Late Sh. Jage Ram,
Employee Code No. 260711

Mr. Bhupender Kumar
S/o late Sh. Bhupat Singh,
Employee Code No. 260703

Mr. Banwari Lal Yadav,
S/o Late Shri Suraj Mal,
Employee Code No. 260745

Mr. Harender Kumar
S/o Late Shri Om Prakash,
Employee Code No. 261446

Mr. Rajbir Singh
Son of Shri Harphool Singh,
Employee Code No. 261454

Mr. Virender Kumar Sharma,
S/o late Sh. SC Sharma
Employee Code No. 262220

Mr. Narang Bahadur Singh,
S/o Late Shri Raj Bahadur,
Employee Code No. 268137

Mr. Rajesh Kumar Dalal
Son of Sh. Sube Singh,
Employee Code No. 268737

Mr. Sukbir Singh
Son of Sh. Raghubir Singh,
Employee Code No. 269945

Mr. Shashi Bhushan Singh
Son of Sh. Mahabir Singh,
Employee Code No. 261462
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13. Mr. Devi Dutt
Son of late Sh. Jai Dev Sharma,
Employee Code No. 268467

14. Mr. Om Prakash Mann
Son of Sh. Tak Chand,
Employee Code No. 268559

15. Mr. Sant Ram Son of Sh. Hari Ram,
Employee Code No. 268583

16. Mr. Shobh Nath Rai
Son of Sh. Jag Mohan Rai,
Employee Code No. 268541

17. Mr. Emmanual V A
Son of Sh. Abrehem
Employee Code No. 268575

18. Mr. Banwari Lal Dhanka
Son of Sh. Ganga Ram,
Employee Code No. 269135

All are C/O New Delhi Municipal Council (NDMC)
Town Hall, Parliament Street, New Delhi

- Applicants
(None)
VERSUS
New Delhi Municipal Council (NDMC)
Through its Chairman/Director (Personal)
Town Hall, Parliament Street, New Delhi
- Respondent

(By Advocate : Ms. Sneha Jheetay for Ms. Kanika
Agnihotri)

VII. OA No.287/2011
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1.  Mr. Sajjan Kumar,
S/o Shri Baij Nth Sharma,
Employee Code No0.260117

2. Mr. Narender Kumar,
S/o Shri Rattan Singh Gaur,
Employee code No.260729

- Applicants
(None)
VERSUS
New Delhi Municipal Council (NDMC)
Through its Chairman/Director (Personal)
Town Hall, Parliament Street, New Delhi
- Respondent

(By Advocate : Ms. Sneha Jheetay for Ms. Kanika
Agnihotri)

VIII. OA NO. 288/2011

1. Ms. Prabha Sexena
Wife of Late Sh. Anil Kumar,
Employee Code No. 269234

2.  Ms. Mumtaz Akhtar
Daughter of Late Shri Gulam Hassan,
Employee Code No. 292136

3. Ms. Savita Rani
Wife of Sh. Shree Kant,
Employee Code No. 307964

4. Ms. K. Kasturi
Wife of Late Sh. SD Asarathan,
Employee Code No. 266561

5. Ms. Sadhna Sexena
Wife of Sh. Anil Kumar Sexena,
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Employee Code No. 273996

Ms. Ishwar Wati
Wife of Sh. Ratan Lal,
Employee Code No. 265109

Ms. Sarla Devi
Wife of Sh. Darshan Lal,
Employee Code No. 210477

Ms. Vandana
Wife of Sh. Manish Gupta,
Employee Code No. 308344

Ms. Nirmala Devi
Wife of Sh. Nawal Kishore,
Employee Code No. 291964

Ms. Hans Wati
Wife of late Sh. Ram Singh Berwa,
Employee code No. 252453

Ms. Yamini Nagar
Wife of Sh. Chander Bhan,
Employee Code No. 252073

Ms. Veena Koli
Wife of Sh. Satya Pal,
Employee Code No. 246000

Ms. Veena Rani
Wife of Sh. Yash Pal,
Employee Code No. 204206

Ms. Anju Bala
Wife of Sh. Mahendra Kumar,
Employee Code No. 229931

Ms. Raj Kumari
Wife of Sh. NR Gupta,
Employee Code No. 269862

Ms. Prem Lata
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Wife of Sh. Dharam Pal,
Employee Code No. 209621

Ms. Kamlesh
Daughter of Sh. Mehar Chand,
Employee Code No. 254467

Ms. Kamla Devi
Wife of Sh. Parma Nand Kesri,
Employee Code No. 210485

Ms. Susheel Kalra
Wife of Sh. Subhash Chandra Kalra,
Employee Code No. 228826

Ms. Kamlesh Sharma
Daughter of Sh. Shyam Sunder Sharma,
Employee Code No. 266579

Ms. Regina Lokro
Wife of Pladius Lokro,
Employee Code No. 306047

Ms. Shakuntala
Wife of Sh. Ram Kumar,
Employee Code No. 216574

Ms. Raj Kali Das
Wife of late Sh. GC Das,
Employee Code No. 259524

Ms. Raj Laxmi
Daughter of late Sh. BS Negi,
Employee Code No. 266222

Ms. Veena
Wife of Late Sh. Surinder Mehandiratta,
Employee Code No. 274051

Ms. Kaushlaya Rawat
Wife of Sh. Bachchan Rawat,
Employee Code No. 269854

OA N0.290/2011
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Ms. Hem Lata
Wife of Sh. SK Goswami,
Employee Code No. 308298

Ms. Babu Lal
Son of Sh. Jai Pal Singh,
Employee Code No. 308299

Ms. Ravinder Luthra
W /o Sh. Surinder Kumar Luthra
Employee Code No. 266587

Ms. Kamlesh
Wife of Late Sh. Raj Singh,
Employee Code No. 214940

Ms. Janki Devi
Wife of late Sh. Nitya Nand,
Employee Code No. 207606

Ms. Gulshan Parveen
Wife of Sh. Md. Javed,
Employee Code No. 271289

Ms. Shahni Vashisht
Wife of Late Sh. Sunil Kumar Vashist,
Employee Code No. 285884

Ms. Nanki
Wife of Sh. Om Prakash GS Vajpai,
Employee Code No. 274069

Ms. Teresa,
Wife of Sh. Ecuiser,
Employee Code No. 270132

Ms. Sebas Tina Tigga
Wife of Sh. Alwin Louis Tigga,
Employee Code No. 284654

Ms. Yashoda
Wife of Sh. Shodha Ram,
Employee Code No. 308497
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38. Ms. Shakuntla Maurya
Wife of Sh. Ramesh Chandra Maurya,
Employee Code No. 262643

39. Ms. Sukuntala Sharma
Wife of Sh. Kamal Sharma,
Employee Code No. 291972

40. Ms. Kamla
Wife of Sh. Mahinder Singh,
Employee Code No. 269384

All are C/O New Delhi Municipal Council (NDMC)
Town Hall, Parliament Street, New Delhi

- Applicants
(None
VERSUS
New Delhi Municipal Council (NDMC)
Through its Chairman/Director (Personal)
Town Hall, Parliament Street, New Delhi
- Respondent

(By Advocate : Ms. Sneha Jheetay for Ms. Kanika
Agnihotri)

IX. OA No.289/2011

1. Mr. Sanjay Chaudhary
Son of Shri Vijay Chaudhary
Employee Code No 309741)

2. Mr. Subodh Kumar
Son of Shri Raghunandan Prasad
Employee Code No 306402)



21
OA No0.269/2011 with
OA No0.270/2011, OA No.271/2011,
OA No0.272/2011, OA No.273/2011,
OA No0.286/2011, OA No.287/2011
OA N0.288/2011, OA No.289/2011 &
OA N0.290/2011

3. Mr. Gopal Ram
Son of Shri Til Ram
Employee Code No 306404)

4. Mr. Dharam Pal
Son of Shri Choktey Lal
Employee Code No 306405

5. Mr. Shanker Kamti
Son of Shri Bharat Kamti
Employee Code No 306537)

6. Mr. Udey Pal
Son of Shri Arjun
Employee Code No 307234

7. Mr. Shivji Rai
Son of Shri Sachidanand Rai
Employee Code No 309032)

8. Mr. Jag Narayan
Son of Shri Shriniwas Chaturvedi
Employee Code No 309037)

9. Mr. Surender Singh
Son of Shri Pyare Lal
Employee Code No 308440)

10. Mr. Manmohan Singh
Son of Late Shri Himat Singh
Employee Code No 308431

11. Mr. Mehar Singh
Son of Shri Amar Singh
Employee Code No 308438)
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Mr. Ram Avadh
Son of Shri Kangalo Ram
Employee Code No 309033)

Mr. Kuldeep
Son of Shri Lallu Singh
Employee Code No 308443

Mr. Om Prakash Pandey
Son of Shri Shiv Pujan Pandey
Employee Code No 309036

Mr. Suraj Kumar
Son of Shri Sita Ram
Employee Code No 308437

Mr. Dinender Pradhan
Son of Shri Maraja Pradhan
Employee Code No 309038)

Mr. Shyam Sunder
Son of Shri Sita Ram
Employee Code No 308439)

Mr. Vinod Kumar Sukhla,

Son of Shri Ram Prasad Shukla

Employee Code No 308433
Mr. Sanjay Kumar Rai

Son of Shri Daya Shankar Rai
Employee Code No 309039)

Mr. Uma Shanker Ram

Son of Shri Ramesh Pandti Ram

Employee Code No 308450)

Mr. Ved Prakash
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Son of Shri Ram Sumiran
Employee Code No 308444)

Mr. Sohan Lal Prasad
Son of Shri Ramprit Sah
Employee Code No 308434)

Mr. Harish Bhardwaj
Son of Shri Anand Prakash
Employee Code No 308432)

Mr. Udho Singh Yadav
Son of Shri Ram Dev Singh
Employee Code No 308447)

Mr. Ajay Kumar Rai
Son of Shri Keshav Prasad
Employee Code No 309032)

Mr. Arvind Kumar Rai
Son of Shri Satanarayan Rai
Employee Code No 309040)

Mr. Sanjeev Sharma
Son of Shri Harchandi Lal
Employee Code No 308442)

Mr. Ramyash Singh
Son of Shri Bachnoo Singh
Employee Code No 308446)

Mr. Uttam Singh
Son of Shri Satya Singh
Employee Code No 308454)

Mr. Sanjeev Kumar

Son of Shri Rajender Pal
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Employee Code No 309044)

Mr. Pankaj Kumar Rai
Son of Shri Ghanshyam Rai
Employee Code No 309041)

Mr. Davinder Kumar Tiwari
Son of Shri Raj Mani Tiwari
Employee Code No 309042)

Mr. Rajesh Kumar
Son of Shri Rajender Prasad
Employee Code No 308451)

Mr. Sajid Ali,
Son of Shri Danish Alj,
Employee Code N0.308453

Mr. Neeraj Kumar,
Son of Shri Ram Krishan Sharma,
Employee code No.308456.

Mr. Sanjay Kumar Sharma,
Son of Shri Basu Dev Sharma,
Employee Code No0.308458

Mr. Hari Kishan,
Son of Shri Ram Saran,
Employee Code No0.308455

Mr. Manoj Kumar Rai,
Son of Shri Shiv Mandir Rai,
Employee Code N0.309043

Mr. Mukesh Kumar,
S/o Shri Ram Phool Singh,
Employee Code No0.308463

Mr.Pramod Kumar,
Son of Shri Rajender Sharma,
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Employee Code No.308452

Mr. Aditya Yadav,

Son of Shri Hem Chander Yadav,

Employee Code N0.309522

Mr.Gaurav,
Son of Shri Ganga Ram,
Employee Code No.309733

Mr.Daljit Kaur,
Wife of Shri Avtar Singh,
Employee Code No.309734

Mr. Dalip Kumar Vedi,
Son of Shri Dharambir Vedi,
Employee Code No0.309735

Mr.Rakesh Kumar,
Son of Shri Lalit Prasad,
Employee Code No.309736

Mr. Gurpreet Singh,
Son of Shri Devinder Singh
Employee Code No.309737

Mr. Danish,
Son of Shri Fakhruddin,
Employee Code No0.309738

Mr. Binay Kumar Rai,
Son of Shri Dinesh Chandra Rai,
Employee Code No0.309739.

Mr. Lakhbir Singh,
Son of Shri Darshan Singh
Employee Code No0.309740

Mr. Jatender Singh,
Son of Shri Satnam,

Employee Code N0.309742

Mr. Pakkiya Raj,
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Son of Shri Subramanium,
Employee Code No0.309744.

Mr. Jai Prakash,
Son of Shri Machal,
Employee Code No.309745

Mr. Raj Kishore,
Son of Shri Tara Chand,
Employee Code No.309746

Mr. Sanjeev Kumar,
Son of Late Shri Anand,
Employee Code No.309747

Mr. Bijender Kumar Meena
Son of Shri Murari Lal Meenea,
Employee Code N0.309748

Mr. Amit Chauhan,
Son of Shri Gopal Singh,
Employee Code No0.309749

Mr. Durga Prasad,
Son of Shri Ram Shaya,
Employee Code No0.309750

Mr. Akhilesh Kumar Rai,
Son of Shri Nand Kishore Rai,
Employee Code No.309751.

Mr. Surya Prakash,
Son of Shri Kapil Dev Rai,
Employee Code N0.309752

Mr. Anup Kumar,
Son of Shri Gyan Chand,
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Employee Code No.309753

Mr. Chain Singh,
Son of Shri Rajbir Singh,
Employee Code No.309754

Mr. Subhash Kumar,
Son of Shri Pyare Lal,
Employee Code No.309755

Mr. Muneesh Kumar,
Son of Shri Gyan Chand,
Employee Code No.309756

Mr. Arpan Kumar,
Son of Shri Kashmir Singh,
Employee Code No.309757

Mr. Sunil Kumar,
Son of Shri Madan Lal,
Employee code No.309974

Mr. Ajay Sarin,
Son of Shri Vinod Kumar,

Employee Code N0.309973

Mr. Pratik Kumar,

Son of Late Shri Suresh Kumar,

Employee code No.309975
Mr. Puneet Raj,

Son of Shri Jagdish Raj,
Employee Code No0.309976

Mr. Anoj Kumr,
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Son of Shri Subhash Chandra Rai,

Employee Code No.309977.
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Mr. Ram Bilas Pandey,
Son of Late Shri Laxmi Pandey,
Employee Code No.308459

Mr. Swami Nath,
Son of Shri Nankau,
Employee Code No.308460

Mr. Krishna Chandra,
Son of Shri Hira Ballabh,
Employee Code No.308464

Mr. Subodh Rajan,
Son of Shri S.S.Rajan,
Employee code No.3084665

Mr. Kishan Pal Singh,
Son of Shri Mahipal Singh,
Employee Code No0.308466

Mr. Vinod Kumar Rai,
Son of Shri Umesh Chand Rai,
Employee Code N0.309743

Mr. Ghurbari Singh,
Son of Shri Kuber Singh,
Employee Code No.307219

Mr.Rajender,
Son of Shri Late Shri Mittan Lal,
Employee Code No0.308445

Mr. Surender Singh,
Son of Late Shri Chandan Singh,
Employee Code No0.309046
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All are C/o New Delhi Municipal Council (NDMC)
Town Hall, Parliament Street, New Delhi.

...Applicant
(None)
Versus
New Delhi Municipal Council (NDMC),
Through its Chairman/Director (Personal),
Town Hall, Parliament Street, New Delhi.
...Respondent

(By Advocate : Ms. Sneha Jheetay for Ms. Kanika
Agnihotri)

OA No.290/2011

. Ms.Sheela Devi,
W /o Shri Inder Singh,
Employee Code No.306137.

. Ms.Renu Sharma,
W /o Shri Jagdish Sharma,
Employee Code No.269664

. Ms. Raj Bala,
W /o Shri Om Prakash,
Employee Code No.306135

. Ms. Meenu Munshi,
W /o Shri P. Munshri,
Employee Code No.306136

. Ms. Rekha Rani,
W /o Shri Ravi Dutt Bhardwaj,
Employee Code No.306138.

. Ms. Inder Jeet Madan,
D/o Shri J.R. Madan,
Employee Code No0.217316
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7. Ms. Hari Kishan Madan,

D/o Shri J.R. Madan,
Employee Code No.217324

. Mss. Shyam Lal,
S/o Shri Deshraj,
Employee Code No.217514

. Ms. Gajender Pawar,
S/o Shri Tej Prakash,
Employee Code No.175035

10.Ms.Prem Kumari Balla,
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W /o Shri Shyam Sunder Bhalla,

Employee Code 236259

11.Ms. Saroj Gupta,
W /o Shri Baburam Gupta,
Employee Code N0.236267

12.Ms. Marry Saw,
W /o Shri Bhagwan Saw,
Employee Code No.305726

13.Ms. Sushila,
W /o Shri Mahesh Kumar,
Employee Code No.286866

14.Ms. Usha Devi,
W /o Shri Mahesh Kumar,
Employee Code N0.295875

15.Mr. Surinder Kumar Sharma,
S/o Shri N.L. Sharma,
Employee Code No0.254037

16.Ms. Sunita Rathore,
W /o Late Shri Raj Kumar,
Employee Code No.243717

17.Ms. Uttam Chand,
S/o Shri Kapil Dev,
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Employee Code No.265836

18.Ms. Anjana Rani,
W /o Shri Arun Kumar,
Employee Code No.276578

19.Ms. Radha Devi,
D/o Shri Sadu Ram,
Employee Code No.277526

20.Ms. Vanita Bala,
W /o Shri Lale Ram,
Employee Code No.277427

21.Ms. Suresh Wati,
W /o Shri Balbir Singh,
Employee Code No.276552

22.Ms. Sunita Kumar,
W /o Shri Jai Bhagwan Sharma,
Employee Code No.261694

23.Ms. Raj Rani Bajaj,
W /o Shri Ravinder Bajaj,
Employee Code No.217382

24.Ms. Beena Topwal,
W /o Shri Bhagwan Singh Topwal,
Employee Code No0.284589

25.Ms. Manju Bala,
W /o Shri Suresh Kumar,
Employee Code No0.269333

26.Ms. Kamlesh Goyal,
W /o Shri Nirdosh Kumar Goyal,
Employee Code No0.284563

27.Ms. Prem Lata,
W /o Shri Satya Parkesh,
Employee Code No0.228818

28.Ms. Madhabi Chowdhury,
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W /o Shri Harikesh Chowdhury,
Employee Code No.284539

29.Ms. Shashi Prabha,
W /o Shri Ashok Kumar,
Employee Code No0.269325

30.Ms. Sneh Lata Mathur,
W /o Shri U.N. Mathur,
Employee Code No.222232

31.Ms. Neelam Sharma,
W /o Shri Navneet Sharma,
Employee Code No.273805

32.Ms. Anita Bhatt,
W /o Shri R.C. Bhatt,
Employee Code No.306151

...Applicants
(None)
Versus
New Delhi Municipal Council (NDMC),
Through its Chairman/Director (Personal),
Town Hall, Parliament Street, New Delhi.
...Respondent

(By Advocate : Ms. Sneha Jheetay for Ms. Kanika
Agnihotri)

ORDER (ORAL)

Justice L. Narasimha Reddy, Chairman :-

In this batch of OAs, the applicants claimed the
relief in the form of a direction to the respondents to

grant the benefit of pay scales, as recommended by Shiv
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Shankar Committee and in terms of the Resolution No.1
dated 26.02.1988 passed by the NDMC read with
Resolution No. 52 dated 09.06.1988, a settlement
between NDMC and its workmen. Reliance is also placed
upon a report dated 19.04.1991 passed by a Committee

and a Circular dated 26.06.1991.

2. The cases have undergone various stages ever
since they were filed. On 17.11.2011, it was observed
that the same issue was decided by this Tribunal in TA
No.168/2009 - Narender Kumar Gaur Vs. NDMC and
against the order dated 03.08.2010 passed by this
Tribunal in that TA, the respondents filed a WP(C)
No.1752/2011. The record also discloses that through
order dated 17.03.2011, the Hon’ble Delhi High Court

had stayed the operation of the order in TA No.168/2009.

3. The present batch of OAs were adjourned sine die
through order dated 09.12.2011. It appears that Writ
Petition is still pending and the parties have not apprised

this Court of the developments therein.

4.  We are of the view that once the Hon’ble Delhi High

Court has stayed the operation of the order in TA
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No.168/2009 wherein identical question was involved,
the present batch of OAs cannot be decided and there is

no point in keeping them pending.

S. We, therefore, close the OAs, directing that it shall
be open to the applicants to pursue the remedies,

depending upon the outcome of WP(C) No.1752/2011.

There shall be no order as to costs.

(Pradeep Kumar) (Justice L. Narasimha Reddy)
Member (A) Chairman
4rk7



